GOVERNMENT OF INDIA
MINISTRY OF COOPERATION

LOK SABHA
UNSTARRED QUESTION NO. 318
TO BE ANSWERED ON 21 July, 2026

Bharat Taxi Service

318: Shri P C Mohan:

Will the Minister of COOPERATION mﬂm 'Fﬁﬁ) be pleased to state:

(a) the present status of the Bharat Taxi scheme, including the number of drivers and vehicles
registered nationally and the cities where it is currently operational;

(b) the other cities and States identified for expansion of the scheme, along with the expected
timeline;

(c) whether the Bengaluru, being a major IT and start-up hub with an extremely high daily
commuting population and acute traffic congestion, has been accorded priority in the expansion
plan, and if so, the details thereof;

(d) whether the Government of Karnataka and local transport authorities will be consulted to
streamline permits and registrations for Bengaluru; and if so, the details thereof; and

(e) the steps being taken for driver onboarding and commuter awareness in the city ?

ANSWER

THE MINISTER OF COOPERATION
gwTiNdl §3t (SHRI AMIT SHAH)

(a) Bharat Taxi is a cooperative-based ride-hailing platform being operated by Sahakar Taxi
Cooperative Limited to provide a transparent, driver-owned mobility service under the
cooperative model. The platform comprising of Sarathi (Driver) Application, Passenger
Application, and Backend Management System. Sahkar Taxi Cooperative Limited is undertaking
the phased rollout of the platform across the country including Sarathi (driver) onboarding,
customer registration, document verification, training and expansion of services.

Presently the Bharat Taxi is operational in cities of Delhi-NCR and Gujrat. 7.76 lakh Sarathis
(drivers) and 40.84 lakh customers have been registered on the platform..

b) Sahkar Taxi Cooperative Limited is expanding Bharat Taxi in a phased manner. The
rollout of services in additional cities and States is subject to operational requirements and
approvals. Expansion in depends on factors such as operational preparedness, availability of



Sarathis, completion of statutory requirements, and coordination with the concerned State
Governments, cooperative institutions and other stakeholders.

¢) Yes. Sahkar Taxi Cooperative Limited undertakes the rollout of Bharat Taxi services only
after ensuring operational preparedness and completion of the applicable statutory requirements,
obtaining the necessary approvals and fulfilling other administrative requirements, in accordance
with its overall implementation plan.

d) Prior to the rollout of Bharat Taxi services in any of the States, Sahkar Taxi Cooperative
Limited undertakes consultations, as required, with the concerned departments of State
Government including the Transport Department, Urban Local Bodies/Municipal Authorities and
the Department of Cooperation. The necessary licences, registrations, permissions and other
statutory approvals are obtained by Sahkar Taxi Cooperative Limited in accordance with the
applicable legal and regulatory framework. Operations are commenced only after completion of
the requisite statutory and administrative formalities.

e) As part of its implementation process, Sahkar Taxi Cooperative Limited undertakes driver
onboarding and public awareness activities prior to the rollout of Bharat Taxi services in a city.
Such activities may include dissemination of information through the official social media
platforms of Bharat Taxi, engagement with the concerned department of the State Government
and local authorities, and other outreach initiatives, as considered necessary. Bharat Taxi
maintains an active presence across major social media platforms to facilitate public awareness
and dissemination of information regarding its services.
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